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This is the only Parliament where 
they hold the Speaker in the dock.

* t t m  fw^rft trnrttft : snarer 
^rrft ?r?Tf «rnr *t>$t t  i 

fprrft *r?r£ qxvit sft w  fns?n*r 
v t  f l ^  % f w r  T t̂ | f^ r ^ 
srrcff «Wf irfOTit $  t o  forr | I

MR. SPEAKER: I am bound by the 
rules. When the Rules of Procedure 
are used in their favour, the hon. 
Members are happy. But if they are 
not interpreted like that, they are 
angry. After all, I have to go by the 
correct interpretation of the rules. I 
sincerely and honestly believe that I 
have given the right ruling.

Now, Papers to be laid on the Table.

(At this stage, some hon. Members left 
the House)

13.13 hts.

PAPERS LAID ON THE TABLE

r e p o r t  o f  t h e  C o m p t r o l l e r  and  A u d i­
t o r  G e n e r a l  f o r  1972-73 o n  U n io n  
G o v t .  ( C i v i l )  R e v e n u e  R e c e ip t s  u n d e r  
ARTICLE 151(1) OP THE CONSTITUTION

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. 
R. GANESH): I beg to lay on the
Table a copy of the Report of the 
Comptroller aad Auditor General of 
India, for the year 1972-78, Union 
Government (Civil) Revenue Recei­
pts—Volume I-Indirect Taxes and Vol. 
II-Direct Taxes, under article 151(1) 
of the Constitution. [Placed in Library. 
See No. LT-6933|74]

R e v ie w  and A n n u a l  R e po r t  o f  F.C.I. 
FOR 1972-73

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI SHAHNAWAZ 
KHAN): 1 beg to lay on the Table a

copy each of the following papers 
(Hindi and English versions) under 
sub-section (l) of section «19A of the 
Companies Act, 1956:—

(1) Review by the Government 
on the working of the Fertiliser 
Corporation of India Limited, New 
Delhi, for the year 1972-73.

(2) Annual Report of the Ferti­
lizer Corporation of India Limited, 
New Delhi, for the year 1972-^3 
along with the Audited Accounts 
and the comments of the Comptrol- 
TPlaced in Library. See No. LT- 
[Pleced in Library. See No. LT- 
6934)74]

R e v ie w  &  A n n u a l  R e p o r t  or NPCC 
f o r  1972-73 and  B u d g e t  E s t im a t e s  o f  

DVC f o r  1974-75

THE MINISTER OF IRRIGATION 
AND POWER (SHRI K. C. PANT): I 
beg to lay on the Table—

(1) A copy each of the following 
papers (Hindi and English versions) 
under subjection (1) of section 
619A of the Companies Act, 1956:—

(1) Review by the Government 
on the working of the National 
Projects Construction Corporation 
Limited, New Delhi, for the year 
1972-73.

(ii) Annual Report of the Na­
tional Projects Construction 
Corporation Limited, New 
Delhi, for the year 1972-73 
along with the Audited Acco­
unts and the comments of the 
Comptroller and Auditor 
General thereon. [Placed in 

in Library. See No. LT-6938/74]

(2) A copy of the Budget Esti­
mates (Hindi and English ver­
sions) of the Damodar Valley Cor­
poration for the year 1974-75, 
under sub-section (3) of section 
44 of the Damodar Valley Corpo­


